
Name of the corporate debtor: Meenakshi Energy Limited; Date of commencement of CIRP: November 07, 2019; List of creditors as on: December 30, 2020

List of operational creditors (Government dues)

(Amount in ₹)

S.N
o.

Name of the
Creditor
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cation

No.

Details of Claim received Details of claim admitted Amoun
t of

conting
ent

claim

Amount
of any
mutual

dues
that may
be set off

Amo
unt
of

claim
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admi
tted

Amoun
t of
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under
verific
ation
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Date of
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Amount
claimed

Amount of
claim
admitted

Nature
of claim

Amount
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by
guarante
e

Whether
related
party?

% of
voting
share
in CoC

 1   Commercial
Tax Department

State of
Telangana

Telang
ana
State
Govern
ment

   22-07-
2020

30,75,917 30,75,917
Statutory
dues

0 0 No   0   0   0 0

2 Commercial
Tax Department

State of
Telangana

Andhra
Pradesh
State
Govern
ment

21-12-2020 1,58,80,95
1

0
Statutory
dues

0 0 No 0 0 0 0


